
THE GAUHTI HIGH COURT AT GUWAHATI
(THE HIGH COURT OF ASSAM:NAGALAND:MIZORAM AND ARUNACHAL PRADESH)

NO TIFICAT ION
Dated: Guwahati, the 3'd August, 2023

NO.HC.vlt-8412020t 7248tA ### fhe Hon'ble Gauhati High Court has been

pleased to direct the lLrembers of fnEmal ComptainE Committe,
constituted in the districts Courts of Assam, Nagaland, Mizoram and Arunachal

Pradesh, as per the provision of The Sexual Harassment of Women at Workptace

(Prevention, Prohibition and Redressa/) Act, 2013, and The Gender Sensitization

& Sexual Harassment of Women at the Gauhati High Coutt and the District

Courts(Prevention, Proh ibition and Redressa l) Reg ulations, 20 14, to participate in

lhe "Orientation Prugramme" to be organized by the ludicial Academy,

Assam on 09-08-2023 from 4:00 p.M. to 5:30 p.M. through virtual mode.

The link for the proposed training is hftos I lbitlvl3 7oi
The General Instructions for Training (online mode) for

participation is enclosed along with the NotiRcation.

By Order
Sd/- R.A. Tapadar
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Copy forwarded for information & necessary action to:
1. The L.R. & Secretary to the Govt. of Assam, Judicial Department, Dispur,

Guwahati, Assam.

2. The Registrar (Admin./Vigilance/Esstt.), Gauhati High Court, Guwahati.

3. The Registrar-cum-Principal Secretary to Hon,ble the Chief Justice,

Gauhati High Court, Guwahati.

4. The Registrar, Gauhati High Court, Kohima Bench, Kohima / Aizawl

Bench, Aizawl / Itanagar permanent Bench, Naharlagun.

(He is rquested to inform the Chairmen of District
fnternal ComplainB Committ@s of their respfitive States to
ens,rne the participation of all memberc in the programme and to
provide lqistic supprt for the aforesaid training ptogramme)

5. The District and Sessions Judges,

Bajali / Baksa / Barpeta / Biswanath / Bongaigaon / Cachar lCharaideo I
Chirang / Darrang / Dhemaji / Dhubri / Dibrugarh / Dima Hasao /
Goalpara / Gotaghat / Hailakandi I Hojai l.Jorhat / Kamrup (M) / Kamrup
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/ Karimganj / Karbi Anglong / Kokrajhar / Lakhimpur I Majuli I Morigaon /
Nagaon / Nalbari / Sivasagar / Sonitpur / llnsukia / Udalguri / South

Salmara-Mankachar / West Karbi Anglong

(He/She is rquested to inform all the Memberc of
District fntemal ComplainE Commi?tes to ensurc their
pafticiption in the programme and to ptovide lqistic support

for the aforesaid training ptogramme)

6. The Joint Registrar (Judl./PM&P/Recruitment/Vigilance), Gauhati High

Court, Guwahati.

7. The Chief Judicial Magistrate,

Bajali / Baksa / Barpeta / Biswanath / Bongaigaon / Cachar / Charaideo /
Chirang / Darrang / Dhemaji / Dhubri / Dibrugarh / Dima Hasao /
Goalpara / Golaghat / Hailakandi I Hqai lJorhat / Kamrup (M) / Kamrup

/ Karimganj / Karbi Anglong / Kokrajhar / Lakhimpur I Majuli I Morigaon /
Nagaon / Nalbari / Sivasagar / Sonitpur / Tinsukia / Udalguri / South

Salmara-Mankachar / West Karbi Anglong

(He/She is requesfud to inform all the Memberc of District
fnternal Complaina Committes to ensure their participation in
the prqramme and b ptovide lqistic support for the aforesaid

training programme)

8. The Deputy Reglstrar (Recruitment I & IllBench), Gauhati High Court,

Guwahati.

9. The Project Manager, Gauhati High Court, Guwahati.

(He is rcguested to upload the ltotification immdiatety in
the official website of the Gauhati High Court Guwahati)

10. The Administrative Officer, Judicial Academy, Assam with a request to

place the Notification before the Hon'ble Director, Judicial Academy.

11. The Private Secretary to Hon'ble Mr. Justice Manash Ranjan pathak,

Gauhati High Court, Guwahati for his Lordship's kind information.

12. The C.A. to the Registrar General, Gauhati High Court, Guwahati.
ITHE LIST OF OFFICERS HEREIiAIOVEIS t{Ot NECESS RILY U{ OROER OF SENIORITY)

R. .a. -.1 -1qq_of;, r.,S . \1,
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]UDICIAL ACADEMY, ASSAM

General Instructions for frainino ( Online Model

The tratninq programme will be conducted by usinq the Online vc/Me€tlnq Software

.M icrosoft Teams" which will be two-way audio vrdeo interactron-

2. Panicipants are to ' o
via dle Joining

e of ]udicial AcademY, Assam

rough ;orning Link, at least 10 minutes

nce and maintain PundualitY'

continuoudY throuohout & till the

re

n

Link as notified and also uploaded in the websit

3. ParticiPants are requested to report online th

b€fore the s.heduled time of video Confere

4. Participants are to keeP their video ON'

5

condusion of the trainino'

All the Parhcipants are to follow the Vldeo Conference Protocols like: -

a Ke€o themselves mu@ until

ulEglg themselv6

e wo

E-Marl sugqestion.Jaa@9mail'com

Mobile: - 8723028535 / 813399888I

r Note:- The same is essentral for preparation'

report.

loining Guide (Steps below arc to be followcd):

D Click on the given link or rype the qivcn link on the browser'

> A nevr tab with a PoP-uP will open

. Select'open Microsoft Icams'if you have Mkrosoft Teams App indalled in your

devtce

OR
. Cancel the pop-up and click on'Continue on this browser"

> For Smartphone mlcrosoft reams apP needs to be lnstalled before )oining the VC'

Note; - Queries and other information through e-mail may be obtained from: -

b. At the end of the deliberatron of the Resource Person' oarticioants maY rais€ hand

e-

6.

7

8

asf qu€sti,on and thereafter aoain mute-Ure audlll

c. Ensure proper lnternet connectivity tt'ith adequate data so that theY can aftend tlle

raining without anY network and connectivitY issue

partrcipants are to wear format attire (befittrng an otlrcer) whire aftendinq the traininq'

Paniopants are to check the otficial websitc of Judicral Academy' Assam for u9dates'

maintenance and submission of accufate


